395 Matters unde
_Ru!e 377

13.41 hrs.

BUSINESS ADVISORY COMMITTEE

Sixtieth Report

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS, SPORTS AND
WORKS AND HOUSING (SHRI BUTA
SINGH) : Ibeg to move the follow-
ing :—

«That this House do agree with the
Sixtieth Report of the Business
Advisory Commitice prescoled to
the House oa the Yth April,
1984,

MR, DEPUTY-SPEAKER : The
gucsiion is :

“That this House do agree with the
Sixtieth Report of the Busiucss
Advisory Committee presented to
the House on the 9th April,

-+ 1984”,

The motion was adopted.

13.42 hrs.
MATTERS UNDER RULE 377

MR. DEPUTY-SPEAKER : Shri
Bheekhabhai,

(i) Damage done due to Sudden Release
of Water in Canals fed by Mahi River
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